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COAI Response to TRAI Consultation Paper
On

Delivering Broadband Quickly: What do we need to do?
Released on September 24, 2014

Preamble

1.

COAI understands the efforts made so far and the appreciates that considerable synergy is
required to overcome the challenges in reducing the gaps in the abilities and execution on
ground for making available broadband services to the subscribers.. We support TRAI's
vision to achieve accelerated, affordable & ubiquitous broadband access across the length
and the breadth of the country. We believe that all citizens of India should have access to
broadband the aspiration to have “broadband on demand” and the transformative
opportunities it offers. Broadband services allow individuals to empower themselves by
having convenient access to new opportunities. They help access to individuals and local
entrepreneurs, SMEs to reach new markets and improve efficiency and they enhance
productivity as well as the government’s capacity to deliver essential services.

For urban India, broadband offers the convenience of mobility with rich multimedia services,
with streaming audio and video, high data transfer rates, faster video/data downloads, new
services like video telephony, video on demand, mobile TV & other entertainment related
services and personalized services, where content can be pushed to users.

Substantial additional benefits of broadband will come for the rural subscribers. Their
requirements are much more. In fact, in some cases, more than in the case of the urban
subscribers. Services like health care, education, m-governance, etc., which the urban
subscribers take for granted, are of greater importance to them than to their urban
counterparts to enable Provision of Urban Amenities to Rural Areas. PURA proposes that urban
infrastructure and services be provided in rural hubs to create economic opportunities outside of
cities. Physical connectivity by providing roads, electronic connectivity by providing
communication network, and knowledge connectivity by establishing professional and Technical
institutions will have to be done in an integrated way so that economic connectivity will
emanate. These can be delivered to them through Mobile Broadband services.

It is to be kept in mind that though taking broadband to rural is a challenge, an even bigger
problem is lack of broadband in key Tier 1 cities where there is an existing demand. Thus,
our focus cannot only be rural areas as we need to prioritize efforts and allocate resources
suitably. This would envisage firstly to cater to the market where the demand exists and
where there is a viable business case.

The Government has set the agenda with detailed plans for “Digital India” being among the
top priorities, approved by the Cabinet envisaging:



a. Broadband as digital infrastructure as a utility to every citizen

b. Financial inclusion - mobile phone and bank account, make financial transactions
electronic & cashless

c. e/m-Governance — on demand services in real time on online and mobile platform,

d. Digital empowerment of citizens - all documents, certificates available on cloud.

6. The need now is to bring in the synergies to live up to the expectations set by the
Government. For this the first and the foremost step is to do a reality check on where the
sector is now and the targets that are to be met. Once this is done then realistic measures
are to be devised to meet these targets from the present state.

7. ITU in its paper “Measuring the Information Society” has released an ICT Development Index
(IDI) which is a composite index combining 11 indicators constructed around three sub-
indices: Access, Use and Skills. India ranked 119 in 2011 having dropped from 116 position
in 2010. The other competing BRIC countries like Brazil, Russia and China were at positions
60, 38 and 78 respectively in 2011. Smaller nations with much lower economic potential also
rank way higher than India on this index.

8. Viewing India rank from purely a broadband penetration point of view, at present the
broadband (fixed and mobile broadband) penetration in India is very low and India ranks 122
in the list of 183 countries’ per another ITU study. Even if we assume the timely achievement
of the target set by NTP’12 for year 2020, India’s position would move to about rank 53
(assuming no change in broadband penetration of other countries, which is highly
improbable). This would mean that we will continue to be at the bottom rung of countries in
the Broadband benchmarking tables. In light of this, we need to review whether such
broadband targets are aspirational enough to achieve the status of a significant global
economic power.

9. Further, in order for the Vision to be a reality, the Vision should be disaggregated down to
targets at various population levels so that progress can be tracked and is measurable. An
illustration could be that the Overall Targets for year 2020 are broken down for the following
categories based on geography: top 25 cities, balance Class A, Class B, Class C Towns
and Rural areas. Each of the category targets should have the minimum broadband
speed(Mb/s) that should be made available to a minimum specified percentage of population
in that category by year 2020. The 2020 Vision should have target numbers for interim years
at both overall and disaggregated level. The detailing of the Overall Vision will help the policy
planners to devise suitable policy directives and appropriate actions at relevant governance
levels and be amenable for interventions in case mid-course corrections are needed.

10. The ITU report acknowledges that the emergence of mobile Internet services (both prepaid
and postpaid) have played a key role in bringing Internet to a large number of users who
have limited access to fixed-broadband services. It is also observed that the high growth in
smartphones and (affordable) tablets in big emerging markets (such as the BRICS countries
of which India is a part) will continue to have a significant impact on the number of mobile-
broadband subscriptions reinforcing the shift from mobile voice to mobile data traffic for
bridging the digital divide. As a result, significant upgrades of networks, higher speeds and
more spectrum will be required, all warranting sustained investment flows in the sector.

! From ITU report “The State of Broadband 2013: Universalizing Broadband” based on ITU World
Telecommunication/ICT Indicators database

Also See the Broadband Commission Report 2014, http://www.broadbandcommission.org/Documents/reports/bb-
annualreport2014.pdf




11.NTP’12 and the recent “Digital India” has directionally set out the desired objectives and

strategies for the achievement of the Broadband vision. The way forward now is the
development and implementation of a detailed action plan for the Broadband Policy with clear
and measurable targets of achievement at disaggregated levels. Key action items in this
regard are as follows:

a. Rationalization of Levies & Duties: The Indian mobile industry is burdened by multiple
duties and levies, both at the central as well as the state level. These need to be
rationalized so as to enable affordable tariffs for broadband services.

b. Ensure Spectrum Availability: The broadband revolution in India will be spearheaded by

mobile (wireless) broadband.

i.  To prepare a yearly roadmap for availability of additional spectrum for next 5 years.
i. To permit spectrum sharing and trading to enable optimal utilization of spectrum.

ii.  Availability internationally harmonized spectrum bands through large contiguous

blocks.
iv.  Optimize spectrum pricing framework.
v.  Policy for allocation of Microwave RF carriers including the release of E-band.

c. Easier Access to Funding Broadband Network Growth: Measures for alternative
financing needs to be identified and made operational. A strategy imperative to create a
Telecom Finance Corporation as a vehicle to mobilize and channelize financing for
telecom projects in order to facilitate investment in the telecom sector.

d. Availability and Easy Access to Transport Network: Common procedure for RoW
permissions. Stipulated time frame with accountability for RoW clearances at reasonable
charges (which should not be beyond the cost of maintenance and repair of the road) will
enable timely implementation.

e. Availability of Power to Telecom Related Infrastructure at Priority: Provisioning of power
supply to service providers at subsidized rates instead of commercial rates. This would
enable lower cost oriented tariffs for broadband services to be offered.

f. Digital Content Availability: Government supported initiatives including mandating of m-
governance for all Government Departments and other funding.

ISSUE WISE SUBMISSIONS

Q.1. What immediate measures are required to promote wireline technologies in access

networks? What is the cost per line for various wireline technologies and how can
this cost be minimised? Please reply separately for each technology.

COAI Response

1.

It is evident that there is an immense potential for providing broadband over wireless using
different wireless technologies as in India operators have established considerable wireless
infrastructure. Thus, there is a strong case of leveraging this infrastructure for provisioning of
broadband.

This means that the prime focus for proliferation of broadband will be on wireless
technologies, however, simultaneously we need to significantly enhance the wireline network
particularly for backhaul and core. A well penetrated wireline network will definitely



complement the wireless network as in some parts it can ease out the shortage of spectrum
and reduce load on spectrum.

The Government should thus look at various measures including making a national policy on
RoW and incentivizing network deployment in terms of lower license fee and roll out.

Q2. What are the impediments to the deployment of wireless technologies in the access

network? How can these deployments be made faster? Please reply separately for
each technology.

COAI Response

1.

For all mobile broadband technologies to be deployed effectively, the most important
requirement is availability of sufficient quantity of globally harmonized spectrum in a
contiguous manner per operator. In India, all IMT spectrum bands are either occupied by the
government agencies or assigned to operators in small and non-contiguous chunks which
cannot be used effectively for deployment of mobile broadband. To achieve contiguity of
spectrum, it is essential that the current assignments to operators is harmonized and the
government agencies be migrated out of these commercial spectrum bands.

There is an immediate need to get all present and future IMT bands cleared from all
government agencies and harmonize all current commercial assignments so that each
operator gets large chunks of contiguous blocks of spectrum. There is also a need to define
the roadmap, including quantum, broad timelines for availability and tentative auction time
for all the bands of spectrum to be used for mobile broadband. This should be the
prerequisite for the commencement of any auction in the Telecom sector along with
regulatory certainty as well as financial sustainability.

Apart from availability of spectrum, other associated issues also need to be addressed. The
Authority has already made recommendations on two important issues of spectrum sharing
and trading. The Government now needs to formalize and issue guidelines for these.
Moreover, whenever the spectrum is auctioned in future, the Government should ensure that
the spectrum is available with the Government before the commencement of the auction so
that it can be allocated immediately after the auction and also that it is interference free,
unlike the case in 3G spectrum in certain LSAs, like Punjab, Gujarat, J&K, Haryana, where
clean spectrum is still not made available to operators despite paying huge market price for
the same. There is a need for accountability on both sides for the timely and interference
free allocation of spectrum.

Presently, the operators are required to obtain ‘wireless operating licence’ and ‘import
licence’ before rolling out their sites and network, which raises administrative challenges and
delay in getting the licences and also has significant negative impact on the network
planning and rollout capabilities of telecom operators. Since, the Industry is gearing up for
broadband revolution, which requires faster network rollouts across the nation. Therefore, it
is critical that the administrative bottlenecks and outdated processes such as ‘import licence’
and ‘wireless operating licence’, which are hindering the network planning and growth of
telecom infrastructure, should be reviewed and abolished.

The SACFA approval process has been simplified by the Government; however there are
still certain bottlenecks that exist, especially when different organizations within the SAFCA
secretariat start asking for separate set of documents from the operators for separate
clearances. Moreover, the time taken for obtaining SACFA approvals is still an unresolved



issue. There is a need for further simplification of the process to have a single window
clearance and timely approvals by SACFA. The long pending issue of interworking of the
NOCAS and WPC websites should be undertaken immediately.

6. There is a need to harmonize site approvals / rights of way procedures so as to lower the
costs and expedite the process. Otherwise such operational bottlenecks truly hinder the
effective implementation of broadband. On RoW, a coordinated effort must be initiated on
the part of central and state governments. RoW permissions should be provided on priority
and a time limit needs to be fixed. The issue is dealt in detail in response to Q 11 of this
Paper.

Q3. The recommendations of the Authority on Microwave backhaul have been recently
released. Are there any other issues which need to be addressed to ensure
availability of sufficient Microwave backhaul capacity for the growth of broadband in
the country?

COAI Response

1.  We appreciate the recommendations of the Authority on Microwave Access and Microwave
Backhaul. We believe that the Government should accept these recommendations shortly
and come out with a comprehensive policy on the same.

2. However, we believe that the prices for MWB suggested by the Authority MWB prices should
be reduced.
Q4. The pricing of Domestic Leased Circuits (DLC) have been reviewed in July 2014. Apart

from pricing, are there any other issues which can improve availability of DLC?

COAI Response

1. It is submitted that the Infrastructure pricing should not be regulated by the Authority. It
should continue under forbearance.

Q5. What are the specific reasons that ISPs are proactively not connecting with NIXI?
What measures are required so that all ISPs are connected to the NIXI?

COAI Response

1. The purpose of NIXI is a neutral Internet exchange for peering ISPs among themselves, so
as to route the domestic traffic within the country for better quality of service, reduced latency
and reduced bandwidth charges for ISPs.

2. The purpose of NIXI is not to compete with other ISPs but supplement the connectivity of the
ISPs who do not have direct connectivity. NIXI does not replace the direct connectivity
between the operators.

3. Thus the aim of NIXI cannot be for direct connectivity between the ISPs, its aim is to keep
domestic traffic within India by interconnecting ISPs who were not directly connected. Thus,
there is no need for all the ISPs to connect to NIXI.



Q6.

Would the hosting of content within the country help in reduction of the cost of
broadband to a subscriber? If yes, what measures are required to encourage content
service providers to host content in the data centre situated within India?

COAI Response

1.

Q7.

Q8.

Q9.

Currently, most of the content is hosted outside India and hence there is very high usage of
International internet bandwidth. It is suggested that more and more content should be
brought to India, which will bring down the cost of content and will also improve the
utilization efficiency. Government should devise schemes to enhance domestic content
thereby reducing dependency on International Internet bandwidth requirement. This will also
lead to lower latency.

Government needs to take the following measures to encourage investments in building
data centers in the country to enable the content service providers to host content in data
centres situated within India:

a. Availability of power supply at subsidized rates.
b. Reduction in levies and duties.
c. Suitable land acquisition policy/ Affordable rent

These measures would not only encourage domestic hosting in India but would also help
India in exporting these hosting services.

There is also another anomaly that exists amongst the licensed and non-licensed hosting
operators. At present, the licensed hosting operators have to pay a license fee at 8% of the
AGR, however, the unlicensed hosting operators do not have any license fee. There is a
need to maintain level playing field amongst the hosting operators. Since, it is a non-license
activity, hence no license fee should be paid by the hosting operators.

Are PSUs ideal choices for implementing the National Optical Fibre Network (NOFN)
project?

Should awarding of EPC turnkey contracts to private sector parties through
International Competitive Bidding (ICB) be considered for the NOFN project?

Are there any ways in which infrastructure development costs can be reduced? Is it
possible to piggyback on the existing private sector access networks so as to
minimize costs in reaching remote rural locations?

Q10. What can the private sector do to reduce delivery costs? Please provide specific

examples.

COAI Response

i

India started with a plan to build the National Optical Fibre Network (NOFN) but the project
has struggled to take off due to operational reasons. We believe that a nationwide,
professionally implemented national backbone network can surely act as a great catalyst for
broadband penetration in the country. However, the problem with NOFN is that the scheme
is not holistic and comprehensive and hence is not able to take off properly.






